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The 3rdAugost,2023

No. LGL 11t2023144- The following Act of the Assam Legislative Assembly

which was assented by the Govemor of Assam on 31st !u\y,2023 is hereby published for

general information.

ASSAM ACT NO. )OOffII OF 2023

(Received the assent of the Governor on 3lst July'2023)

TmASSAMAPPROPRIATION(No'Vtr)ACT'2023
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GEETAIIJALI DAS SAIKIA,
Secretary to the Government ofAssam,

Legislative Department, Dispur, Guwahati-6.
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